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RELEVANT PARTICULARS
1. Name of the Corporate Person MOBILOGIX INDIA PRIVATE LIMITED
2. Date of Incorporation of

Corporate Person
4th May, 2018

3. Authority under which
Corporate Person is
Incorporated / Registered

Registrar of Companies,
Telangana, Hyderabad

4. Corporate Identity Number of
Corparate Person

U72900TG2018PTC124258

5. Address of the Registered
Office and principal office
(if any) of Corporate Person

Level 1,2 & 5 Spacion Towers,
Madhapur, Hyderabad, Telangana,
India - 500081.

6. Liquidation commencement
date of Corporate Person

29th August, 2025

7. Name, address, email
address, Telephone No and
the registration number of the
Liquidator

Name : Mr. Ananthachari Mahesh
Address: 5/5, Iswaryas Essodammai
Apartments, 5, Madhava Mani Avenue,
Velachery, Chennai, Tamil Nadu,600042
Email: mobilogixclaims@gmail.com;
Registration No. IBBI/IPA-001/IP-P01723/
2019-2020/12673: Mobile No: 95661 24770

8. Last date of submission of claims 27th September,2025

Date : 02-09-2025
Place : Hyderabad

Sd/-
Mr. ANANTHACHARI MAHESH

Liquidator of MOBILOGIX INDIA PRIVATE LIMITED
IP Reg . IBBI/IPA-001/IP-P-01723/2019 -2020/12673

FORM-A PUBLIC ANNOUNCEMENT
[ Regulation 14 of the Insolvency and Bankruptcy Board of India

(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF STAKEHOLDERS OF
M/s. MOBILOGIX INDIA PRIVATE LIMITED

Notice is hereby given that M/s. Mobilogix India Private Limited has commenced
Voluntary Liquidation on 29th August,2025
The stakeholders of Mobilogix India Private Limited are hereby called upon to submit
a proof of their claims, on or before 27th September, 2025 to the liquidator at the
address mentioned against item No.7.
The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by
electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
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PUBLIC NOTICE
TO WHOMSOEVER IT MAY CONCERN

This is to inform the General Public that the following share certificate of UPL Limited having its
Registered Office at 3-11, G.I. D.C. Vapi, Dist. Valsad Gujarat -396195, registered in the name
of Vimla Patel, following Share/s has been lost by them.

Name of the Share Holder Folio No. Distinctive Nos.Certificate Nos.
Vimla Patel 26596V06778 543103719 to

543104758.

S.no
1.

The Public are hereby cautioned against purchasing or dealing in any way with the above
referred share certificate/s. .
Any person who has any claim in respect of the said share certificate/s should lodge
such claim with the Company or its Register and Transfer Agents MUFG Intime India
Private Limited 247 Park, C-101, 1st. Floor, L.B.S. Marg, Vikroli (W) Mumbai-400083
TEL:+ 91810811676 within 15 days of publication of this notice after which no claim will
be entertained and the Company shall proceed to issue Duplicate Share Certificate/s.

Name of the Registered Shareholder
Vimla Patel

Place: Hyderabad.
Date: 02/09/2025

No. of Shares
1040

E-TENDER NOTICE NO : (2025 DOAWB 1198667 1)
Supply, Installation, Commissioning & Testing of Colour
Sortex Along with Conveyor & Elevator- 5 TPH And

Raisin Dryer Unit Setup- 24 TPD

Hon. Balasaheb Thackeray Agribusiness and Rural
Transformation (SMART) Project (www.smart-mh.org)

The Government of Maharashtra is implementing the
World Bank-funded SMART Project. Samsthiti Agro
Farmers Producer Company Ltd. Budhgaon Tal-Miraj
Dist-Sangli is one of the beneficiaries under the project
and inviting online bids on https://mahatenders.gov.in for
above mentioned Machinery. The last date for submission
of online bid is 01/10/2025 up to 2:00 PM. Any updates or
notices shall be published on aforementioned websites only.

District Implementation Unit, SMART Project Dist- Sangli


